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(c) The atjmixture sells at the same
price as neat petrol.  ̂ •'

(d) A statement is laid on the Table
of  tĥ  House,  Appendix II,
jmnexure No. 4̂]. ,

Coal Seam in Orissa

*426. Shri Krishna Chandra: Will
the Miniate of ProActfba be pteased 
to state:

(a), whether it is a fact that near
the Talchar colliery worked by  the 
Government of India in Orissa, they 
have found a sixty feet seam of easily 
workable Coal; -

(b) whether it is a fact that this coal 
K>sit, if worked, 5s likely to prece- 
bly reduce the coal scarcity ior the 
Llways, and industry in the South;

(c) whether there is any difficulty 
in the Gk>veiaunent pf  .Xiî  being 
allowed to worif this ,sean̂ and V ; ?

(d) whether all work connected there
with is at a standstill’

The Minister at Produetlon  (Sliri 
SL C. Reddy): (a) A seam of coal 33' 
to 50' in thickness occurs in the pro
perty adjacent to the Talcher Colliery.

(b) Yes. but only after the existing 
shortage of transport for the move
ment of coal to the South via Waltair
is eased.

(c) The Government of India have 
applied to the Orissa Government for 
the grant of prospecting licence and 
mining leatfe over- the area and the 
Application is now under the consi
deration of the State Government.

<d) Pending the grant of prô>ecting 
li€«nce, etc.  by  the  Government of 
drissa, no further work can be under
taken.

UHAtTTHORlSED COLONIES IN WEST 
‘ Bengal

•427. Shri Tushar Chattcrjea: Will the 
Minister of Behabilitâ &an be pleased to 
state:

(a) the number of displaced persons’
colonies in West Bengal that have not 
been recognised  by  Government  as 
aîthprised colonies and the populaition 
<55f tfi«e colonies;  ' ■  '

(b) the number of famifies in  suicQi 
colonies that have got rehabilitation 
loan from the Government of India; and

(c) whether Gk)vernment have  any 
scheme to transform these unauthorised 
colonies into authorised colonies and 
if so, what is it?

The Depoty Minister of Rehabilita- 
tiiNi  (Shri J. K. Bhonsle)̂ (a> 133
Colonies with a population of f 1,28,598 
persons.

Cb.) Nil.

Vea* î  a view to Wgularize 
these colonies the Government contem
plate to acquire  the land in certain 
colonies the acquisition expenses being 
passed on to the colonists as loans.

Under-study to  Chief  Engineer,

D.V.C.

•428. Shri L. N. Mialira: (a) Will the 
Minister of Irrigation and Power be
pleased to state whether the  recom
mendation of the Estimates Committee 
regarding the appointment of a suitable 
engineer as under-study to the Chief 
Engineer D.V.C. has been considered?

(b)  If so, what decision hns  been 
taken?

The Deputy Minister of' Irrigation 
and Power (Shri Hathi): (a) Yes, Sir.

(b)  The Damodar Valley Corporation 
will have a fair field for the selection 
of a successor to the present Chief 
Engineer from their own cadre When 
the time comes.  •

Development of  Maharashtra area 
OF  Hyderabad  State

*42» Shri M. R. Krishna: Will the 
Minister of Plaiining be  pleased to 
state whether it is ̂ fact that the Plan
ning Commission hks agreefi to  in
clude the Maharashtra area of Hydera
bad State under the Five Year Plan 
for development of  irrigation and 
HydPQ-electric projects? ^

The Minister of Planning and Irri- 
gatioa  and  Power  (ghri  Nanda):
Information is being  obtained from 
the Hyderabad Government and will 
be laid on the Table of the House.

.  Visit or Steel IJxperts to Japan

ti,**??" w''* ^ jR-‘K«tehiia: (a) Will 
 ̂ Minister q1 Comneree and Indns-
try be pleased to state how many ex
erts have been sent from India to 
Japâ tq study the equipment  and 
techniques  of  the  well-developed 
Japanese Iron and Steel Industries?

 ̂(b) How many of these experts are 
from the factories owned by private 
companies and how many are oflBcials 
of the Government of India?

Xa) and (b). Two—One official and 
one nominee of the industry.




